
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

1 3179 136 3315 102 5 107 86 2 88 3195 139 3334 0.50 2.21 0.57 12 1 13 298 31 329

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2 3532 3353 6885 313 126 439 168 97 265 3677 3382 7059 4.11 0.86 2.53 12 6 18 680 529 1209
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PENDENCY/ARREARS OF MAIN CASES IN THE STATE OF MANIPUR FOR THE MONTH OF JANUARY, 2016
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